697 Written Answers

(b) The cmlprits used to issue fake driv-
ing HNcences and registration books by
affixing fake stamps.

(¢) Threz persons have been arrested
awl the follewing documents seized:—

71} 34 vrepared fake driving licences,
i) 13 blank driving licence forms.
(iii) 17 fake registration books.

{iv) 50 blank registration certificate
forms.

(v} 32 rubber stamps  of
transport authorities,

various

{vi) 50 phoios.

(d) and (e) One of the accused is a
suspended employee of Delhi  Transport
Author’ty, He has been arrested by the
police,

Programme for women and child develop-
ment during Eighth Plan

630. SHRI GHUFRAN AZAM: Will
the PRIME MINISTER be pleased to
state:

(a) whether Government have drawn up
an ambitious programme for activities con-
nected with women and child development
during the Eighth Plan;

(b) if so, the salient features thereof;

(¢} hew much expenditure is likely to
be incurred for this purpose; and

(d) to what extent the development of
women and child would be achieved dur-
ing the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND THE
MINISTER OF STATE IN THE MINIS-
TRY OF WELFARE (SHRT RAMIJI LAL
SUMAN): (a) to (d) The Department
has prepared the Eighth Plan proposal for
the programmes for women and child de-
velopment but its Scope, content and out-
lay will depend on the finalization of
VIIth Five Year Plan,
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to Questions 698

Inclusion of Manipuri in the Eighth Sche-
dule to the Constitution of India

631. SHRI W. KULABIDHU SINGH:
Will the PRIME MINISTER be pleased to
state;

(a) whether it is a fact that Manipuri
language has been the official language of
Manipur even before the Constitution of
India came into force in 1950,

(b) whether there is any proposal under
Governments  consideration to include
Manipur Language in the Eighth Schedule
to the Constitution of India; if so ~ the
details thereof; and

{c) if not, the rcasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI SUBODH
KANT SAHAY): (a) Yes, Sir,

(b) and (c) Yes, Sir, However, muo
decision has been taken to include any

more languages in the FEighth Schedule to
the Constitution of India.
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